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MINISTRY OF AGRICULTURE
(Department of Apriculture & Cooperation)
NOTIFICATION

New Delhi, the 17th July, 1982

G.5.R. 501 (E).-In exercise of the powers conferred by
sub-clause (i) of clausc {c} of scction 3 of the Insccticides Act,
1968 (46 of 1968), the Central Government, after consuliation
with the Ceatrai Insecticides Board, horeby includes the following
substgnces in the Schedule to the said Act, ramoly t———

1. Amitraz 2—methyl—1,  3—di—(2—4—xyly-
1:mino)
2--8zapropane.

2. Beadiocmb 2, 2—dimethylbenzo—1, 3—dioxa]

4—yl methly carbamate,

ethyl N-benzoyl—N-—(3, 4—dich-
lorophenyt)}—DL. alaninate.
2—(4—Chloro—6—ethylamino—1, 3,

5—triazin—2—ylanring)—=2-—methyl
propienitrile,

3. Benzoylprop-ethy!

4. Cyanutipe
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12,

13.

4.

15,

16.

1,

18,
19,

20.
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Etrimfos O—(6—ethoxy—2—ethyl—4—pyriml-
ainy)0 , 0—dimethyl phosphorothio-
ate.

QOlyodin 2—heptadecyl—), 4—dihydro-1H—
Imidazoly! acetnte.

. Oxadiazon 3—{?, 4—dlchloro—5— {l—methyle-
thoxy) phenyl)—S-— (1, 1-dimethyle-
thy—1, 3,4—oxadisgol—2(3H)—one.

. Oxyfluorfen 2—Cholorg—-1-— (3—othoxy—4—
pitrophenoxy) 4— trifluormethyl)
benzene.

. Prop~tamphos {E}—0—2—Ilsopropoxycs: booyl ~1—
methyl vinyl—0—methyl ethylphos-
phoramidothioate.

Soil'iioside 3B, 6B—b6—acetyloxy—3—(P-D-glu-
copyranosyloxy) 8, 14—dihydroxy-
bufa—1, 20, 22, tricnolide.

Thiocyclam N, N—dimethyl—1, 2, 3—trithian.

(hydrogenoxalate S—amine hydrogenoxalate,

Vinclozolin 3—3, s—dichlorophenyl) —5—
othenyl—5—methyl—2,  4—oxazoli-
dincdione.

Bonadanil 2—Jodo—N--phenylbenzamide

Diclofop-methyl 2—(4—(2, 4—dichlorophenoxy} phe-
noxy)—propanoic acid.

Metalaxyl methyl—(2-methoxyacetyl)-N-(2, 6—
aylyD-DL-algninate.

Pendimethalia N—(1—ethyl propyl}—3, 4—dimsthyl
2, 6—dinitrobenzeneatnin.

Foscihyl Alominium tris {cthyl—phosphenato)

Aluminium

Thiabendazole 2(4—Thiaroloyl}—benzimidazole

Butrizol 4—n—butyl—4H-1, 24—triazole

TCMTH 2—(Thiocyanomethyl—thio) ben-
zothiazole.

Bromadiclone 3I—3—4'—bromol, 1—biphenyl—¢-

Y—3 hydtoxy—1-~phenyl propyl—4-
hydroxy—2 H—1—benzopyrati=—2
one.
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